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HON'BLE MR.IUSTICE CHETTUR SANKARAN NAIR, CHAIRMAN
HON'BLE MR. S.P. BEJAS, ADMINISTRATIVE MEMBER

'0.R.2341/95

1. ‘shri Janak Raj S/o Nandlal |
2. shri Karan Singh S/o Shri Anant Singh
3. shri Suman Pal Singh S/o Shri Charan Singh.
4. Shri Jai Pal 5/o Shri Budh Singh
5., Shri Gyanendra Kumar S/o Shri Badri Prasad
6. Shri Bakshish Singh S/o Shri Gyan Singh
7. Shri Pratipal Singh S/o Shri Dhira singh
8. shri Kanuar Pal §/o Shri Ram Singh
_ wes Applicants
All working as Material Checking Cle rks
C/o Chief Engineer (Const) Kashmere Gats, Delhi.b.

(By Advocate Mr. 0.N.Moolri)

Us.

1. Gereral Manager, Northern Railuay
Baroda House, New Delhi-1.

2. Chief Engineer {Const) Kashmere Gate
DEIhi‘so )

3. DiviSional'RaiLuay Manager,
Northern Railusy Estate Entry Road,
NGUDEIhio so 00 RQQpOﬂdents

- (8y Advocate Shri R.L.Dhawan)

D.A.ZSSS[E&
ShriiRaj Mohan Sharma

R/o C~-4/12, Shakurbasti,
Dalhi-1100340 - : oe® Applicaﬂt
(ey Advbcate Mr. ON ﬂoolfi)!
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Northein Railuay, Kashmer'
Dslhi-‘l 10006 o

‘iB K-UPPala Bly.ar.No.Ec-sa e
. Railway Coleny nsar Eheriseuaii : R
ool 0 ¥illage, Distt, Udhamiur, Jammu & . -

| o ; o and Kashmir, Pin 182101. gm.- -~ eee Applicant
{8y Advocate M1, ON Moolrt):. Sl <
Vs. .
T General Manager, Nerthetn'ﬂailua/
e vardoa House, New Deihi=1,: . s

‘ 2. Chiei Administrative Officer: {Con)
Jroallotes North ern, Railuay, Kaahnere Ga}:e

L

3. Civl, Raly.ﬂanage

Northern Railuay, Lucknou(UP) : .+« Respondents

; R (1% Advocate Mr. BK Aggarwal
‘ anf R.L.lhauan)
| t. Amar Singh R/o TT-16 P ) ~
| “Railuay Coleny, Dclhi Shadéra. X : ~
g ' 2. Dalsl Singh r/o EC-6A, . .
Railuay. Lolony. Bhiuai. o *vese Applicants
’ (8y Advocate Mr. ON Moolri) .
vs. e S
w83 oA General. Manager, Naxthern aa113;y
Baroda Housae,' ﬂeu Delhi-1. "7 »f
;é; Chief Adminfstrative ‘Offteer (Con)
Agal? ssbatsci ;. -Nonthsdr Reiluay, Kashere Gate, Delhi. 6.
EEH R0Ived sebsh - Ry DiWY Uy Manage™, No thern Railuay
, o Horadabad. , ; , Y ewas Respondnnts
. ST ,{'f S s ’ “:l " i -,, : 3 b L o .
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. Ved Raj R/o Rly.Qr.No.B-389C ~ |
i“ﬁmb‘lﬂelJ - 0?,JApplicant

(By Advocats Hr. ON Moclri)

1. Ganeral Manager, Northern Railuay
Baroc’a Housa, Neu P -lhi.le =

2. Bhief Administrative Officer (Const)
N.Raly. Kashmere Gate, S

Belhi 66‘ R T T -
3, Divie Rly.ﬂanage' Morthern Railuay. 4
Neu Delhi.-_ “ . ; /7;L; PN Respondentg
- ' (By Advocate: Hr. P.Sgﬁahendru)
0 A. 878/95

1. Jagdish chand S/o Shni ﬂanga& Ram

2. Ms.Sushma, 0fo Shri. Krishan Lal .

" both Jorking under Chief Engiheer (Const.)
Northern Railway,’ ‘Kashmere Tate, Delhicbe oo Appli-
cants
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1. General Manager, Northern Railsay,
Baroda House, Neu Delhi=110:0012

2. Chief Engineer (Con=t), ‘Ngrthern
Railuay Kashmsra ‘Gate, Delhi.6.

TSI - Divl,Railuway Hanagar, 2 7‘4%3 - .
, ‘ Northern Railusy o Bikaner. < s Respondents

(8y Advacate Mr. B.K. Aggarisl) v
0. A.972[9
¢1;'Shri Ram Lubanaya sohﬂuf' ﬂai L:ahori Ram

!..-2+ Shrl . Dhanna Ram son of Shti Dass

By

“ 3, shri Jiwendsr Stﬁ@h $6.. ¢ “shri Mahinder Singh

LermBengeeil L. i i;'Shri Hari Krtsrna Kaz #ﬂ% a? e' pi Radha Govind Kare.

Se 5?*1 Panna La) san of Shri Suraj Sinch
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” 3. Divl, Rly.ﬁanager, Northern . . ..

:53 Northern’Ralluay, Kaahmera Gate,

-4-

e

6. Shri KC.Mishra son of Shri NL Mishra
7. Shri 5uni1 Kohli son of Shri Harnam Dass

8. Shri»RaJesh Sardana alias RK Sardana
i alias Ra;esh Kumar sen of Shri Inder Bhan
Call uarking under Chief Engineer (Const)

Respondent No.2.
cse ﬂpplicants

R T 1 "

~A(éy Advocate Hr. ON Hoalri)ﬂﬁ:”“

T (g4 L el ot ¥, Lo

Vs, |0 el

1. The General Manager, Mortharn Railuay
Baroda House, New. Déhi.; o

2. Ehief Ergineey (Consturction)

coKdshmere Gate, Delhi, 6' Crd

Railuway, ‘Ferizpyn =" " ves Respondents

Lokt

(By Advocate Mr. HK Ganguani, 1c SUdhir)
0A 1920/95 eoBliL

Shri Jauan Baxht Ral, Clerk uorking
ugder Chief Engineer (Const),. ., -

Northern- Raj: uay,aKashmere sate,

Delhi gy s 3" t4ia ese Applicant

(8y Advocate Mr. ON Moolri). . .. -
.» \ i3 Moo As o s —é’l: EECE R ¢ ‘

1. Generai Hanager; korthern Railuay
Headquzarters, New Delhia1 4

2. Chief Engirser (Construction)
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3. Divl.Rly.Hanager, Northarn Ralluay,
State Entry Road Neu Delhi.1&g % ees Respondents

Vrandavan,;*ga of Ihri haoi “Raw *h ¢H8J
Clerk, Dy.CniefEngineer (c)
Northern Railway, Tilak Bridege

Nev Delhi, 18, f@.:5Applicént
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1. General Hadagérgvﬂorthérn Réilbay,
Baroda House, New Delhi,1,

‘2.’Chief'Engineér‘(ﬁonstruction)
Northern Railway, Kashmers Gate,
Celhi.6. L L

Benoct 3. Divl,Rly.Manager, Northern Railuay,
Bikaner.. = . .. .. - . ,,, Respondents

(By Advocate Mr, P;S.Mahendfu)t :
0A 2177/95 '

Banarsi Dass 5/o0 Shri Kaushi Ram

MCC working under Chie® Englneer

Northern Railuay (Con) Divl.Xashmere

Gate, Delhi, =~ - eee Applicant

: (By Advocate Mr. ON Moolri) = -
. «V‘s':ﬁﬂf s
1. Union of India through Gﬁneral o
Ranager, Northern Railuay,
Baroda House, Ngu.Delhi, . -
2. Chief Engineer (Construction) =
Northern Railuay, Kashmere:Gate,
Delhi,
3. Divl.Rly.Manager, Northern Railuay,
Ferazpur.J ees Respondents
(By Advocate Ar, P.S.Maherdru) .= -
8.8.947/96 -
| 1. Shri Inderjest son of Shri Mohan Lal Arora
; - working as Clerk under Sr.Elect,Engineer
; (Const?, Northern Railway, DRM Office
L ~ NewDelwi,t, T T T
: 2. Shii5PaQén‘Kdma}‘§haria. sen 6f Shri Faquir
Chand Sharma (working as M/Clerk):
under SeniorElectrical Engineer Const)
Northern Railway, Barodg Housa, = . :
NewDelhi. 1. T i e e Applicants
i (By Advocate fir, 0. haa;:ﬁﬁf 1*’:j€?i
#OIENY 4 union of India thruugh.Bene:&. ®. 1ager,

Northern Reil -  _amda Noube, N.021lhi.

2. Chief Engineer (Cons%) Northern Railuay
Kashmere Gate, Delhi.6.

3. Divisional Railuay Hanagat, Northern

Railway, Ferézpur. eee Respondents

| (8y Advocate Mr. Rajeev Sharma) contd.,,*
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0.A.,1413/96

Yash Kumar son of Shri D.R.Verma
resident of B28, Wazipur Railuay Colony
Ashok Vihar, Neuw Dalhi.BZ. : eseee Applicant
(8y ARdvocate Mr,ON Moolri)

Vs,

1, General Manager, Northern Railuay
Baroda House, New Delhi.1,

2, Chief Administrative Officer (Const.)

Northern Railway, Kashmere Gate Delhi,

3. Dy.CSTE Hicrouavé(ﬂtce) New Exchange ¢

Building, DRM Office, Northern
Railug, Neu Dslhi.1, «see Respondents

(8y Advocate Mr. B.S.Jain)

All the thlve applications having been heard
on 13.11,1996, the Tribunal on the same day delivered
the following?
| DRDER
CHETTUR SANKARAN NATIR(3J), CHATRMAN

Learned counsel for applicants seeks

leave to withdraw these applications. We grant E

leave and dismiss the applicatiofsas withdrawn
without expressing any opinion on the merits.

No costs,

Dated the13th Novembsr, 1996,

S.P. BISUAS CHETTUR SANKARAN NAIR(3)
-ADMINISTRATIVE MEMBER CHAIRMAN e
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